
NOTICE 
 

DATED: 03/05/2012 
 
 

 

• ALL CONCERNED ARE 

HEREBY INFORMED THAT 

THERE WILL BE NO DIVISION 

BENCH COURT W.E.F. 

07/05/2012 TO 11/05/2012. 

• DIFFERENCE OF OPINION 

MATTERS LISTED BEFORE 

HON’BLE MEMBER  SHRI M V 

RAVINDRAN IS ALSO STAND 

ADJOURNED.  

• ADJOURNMENT NOTICES 

WILL BE ISSUED WHENEVER 

DIVISION BENCH/D.O.O ARE 

BEING ASSEMBLED.  
 

ASSISTANT REGISTRAR 
CESTAT, AHMEDABAD. 

 


